THE GAUHATI HIGH COURT AT GUWAHATI
(HIGH COURT OF ASSAM, NAGALAND, MIZORAM AND ARUNACHAL PRADESH)

No.HC.VII-21/2008(Pt.)//69¢ § /A

From :- Smiti. Jayashree Bora,
Jt. Registrar (Vigilance),
Gauhati High Court,

Guwahati.
To, The Joint Registrar,
Gauhati High Court,
Itanagar Permanent Bench. ' A
' Dated Guwahati, LZ November, 2024,
Sub:- Earned leave.
Ref:- No. HC (IB)-VIG/01/2024/723-726 dated 06.11.2024.

the charge of his Court and Office to the Secretary, DLSA Cum Civil Judge - IMFC (Jr. Div.),
Khonsa, Tirap District, Arunachal Pradesh. ,

Yours faithfully,
sd( -

JT. REGISTRAR (VIGIL ANCE

Memo No.HC.VII-21 2008(Pt.}//o7¢ 9 — {0950 /A, dated} [3— ”..24
Copy to:

1. Shri Tageng Padoh, District & Sessiong Judge, East Siang District, Pasighat,

Arunachal Pradesh.
j??’le;e Project Manager, Gauhati High Court. /

JT. REGISTRAR VIGILANCE
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